IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :05-04-2025
Date : 05.04.2025

Applied For

. BLAPL-

1/2025(05.04.2025 200000 MR DAS c.o. Order Dtd. 2025-04-03

. BLAPL- SANJIB KUMAR

2/2025(05.04.2025 oL o e R e 0. Order Dtd. 2025-04-03 BATL-2

_ WP (C) - o WRIT

4/2025(05.04.2025 (o7 )" B Das c.o. Order Dtd. 2025-04-03 R ANCHL

52/2025 05.04.2025  |[PUAPL” SC SUNDARAY |C.O Order Dtd. 2025-04-02

’ YR 2154/2024 i :

53/2025 (05.04.2025  |[CUAPL” SC SUNDARAY |C.O Order Dtd. 2025-04-02

> SYE. 2152/2024 i :

54/202505.04.2025  |PPAPL” SC SUNDARAY C.O Order Dtd. 2025-04-02

D . . 21 57 /2 02 4 . . raer .

: WP (C) - o WRIT

55/202505.04.2025 10 2”6 R PTRA c.o. Order Dtd. 2025-04-02 RANCH.

: WP (C) - o WRIT

56/202505.04.2025 15 0" o I6 pas c.o. Order Dtd. 2025-04-02 RANCH.

i, MATA- FIRST

57/202505.04.2025 05 A K MOHANTY [C.O. Order Dtd. 2025-04-03 ADEAL

i, MATA- FIRST

$8/202505.04.2025 0P In SETHI c.o. Order Dtd. 2025-04-03 AoEAL

i, MATA- FIRST

59/2025(05.04.2025 200 - |p K Das c.o. Order Dtd. 2025-04-03 APDEAL
MATA- FIRST

0/2025(05.04.2025 2007 |0 s PATKRAY [c.O. Order Dtd. 2025-04-03 APDEAL
MATA- FIRST

11/202505.04.2025 2700 . P K Das c.o. Order Dtd. 2025-04-02 ADEAL
MATA- FIRST

12/202505.04.2025 1300 [k saH0O c.o. Order Dtd. 2025-04-02 ADEAL
MATA- FIRST

13/202505.04.2025 20007 D NAYAK c.o. Order Dtd. 2025-04-02 DR
MATA- FIRST

4/2025(05.04.2025 2500 D NAYAK c.o. Order Dtd. 2025-04-02 AoEAL




MATA- FIRST
/5/2025 (05.04.2025 |1 500 D NAYAK Order Dtd. 2025-04-02 APPEAL
MATA- FIRST
6/2025(05.04.2025 |20\ D NAYAK Order Dtd. 2025-04-02 APDEAL
MATA- FIRST
/7/2025 (05.04.2025 |27 D NAYAK Order Dtd. 2025-04-02 APDEAL
MATA- FIRST
/8/2025 (05.04.2025 |27 P K LENKA Order Dtd. 2025-04-02 APDEAL
MATA- FIRST
9/2025 105.04.2025 |50 P K LENKA Order Dtd. 2025-04-02 APDEAL
CMAPL-
30/2025105.04.2025 |/ o250, M PAGAL Order Dtd. 2025-04-02 M.J.C.
CRLMC- CRIMINA
31/202505.04.2025 | 7o) 00, (A MOHANTY Order Dtd. 2025-04-02 MISC
WP (C) - COURT NO. o WRIT
32/2025(05.04.2025 o000 o (B MOHANTY -3 Order Dtd. 2025-06-25 R ANCH-
WP (C) - GOPAL PRASAD COURT NO. o
33/202505.04.2025 |1 o0 000 Tova T Order Dtd. 9999-12-31
WP (C) - COURT NO. oAl WRIT
34/2025(05.04.2025 g1 327 - o R K PATNAIK s Order Dtd. 2025-04-03 R ANCH-
BLAPL- BALARAM COURT NO.
35/2025105.04.2025 [0 0 | Doy T Order Dtd. 2025-04-03
BLAPL- BALARAM COURT NO.
36/2025(05.04.2025 [ 0,0 o, [Coren S Order Dtd. 2025-04-03 BATL-1
WP (C) - COURT NO. o WRIT
)2/202505.04.2025 |1, 07 ¢ 005, M R BARIK T Order Dtd. 2025-04-04 R ANCH-
MISC.
)3/2025(05.04.2025 | 207 B MAHALI COURT NO- 5 der Dtd. 2025-05-08 APPEAL
138/2024 23
SEC.
WP (C) - COURT NO. o WRIT
4/2025(05.04.2025 g0, 500 (B SAHOO 3 oLD Order Dtd. 2025-04-21 R ANCH-
WP (C) - COURT NO. oAl WRIT
5/202505.04.2025 g 070 . B K SINGH 3 oLh Order Dtd. 2025-04-04 R ANCH-
WP (C) - COURT NO. oAl WRIT
6/202505.04.2025  |goo~) 0o D SWAIN 3 oLh Order Dtd. 2025-04-03 R ANCH-
WP (C) - COURT NO. .
)7/2025(05.04.2025  |gooc) o0 s (D SWAIN 3 oiD Order Dtd. 2025-04-03
WP (C) - COURT NO. o
8/202505.04.2025 ) 070 o, B BEHERA 3 oLh Order Dtd. 2025-04-04
WP (C) - COURT NO. WRIT
9/202505.04.2025 ) o200 o K C SAMAL 5 Order Dtd. 9999-12-31 ERANCH-
)0/202505.04.2025  [WP (C) - AK BISOI COURT NO. [0rder Dtd. 2025-03-28




29612/2024 9

)1/2025 05.04.2025 gfég};025 K C SWAIN g UK MO lorder ptd. 2025-04-03
)2/2025 05.04.2025 ggf8}5025 AK PANDA SOURT O lorder ptd. 2025-04-02 et
)3/2025(05.04.2025 ggéf};025 K C SWAIN gOURT NO-lorder ptd. 2025-04-03
14/2025(05.04.2025 ggég};025 RK MISHRA gogig NO- lorder Dtd. 2025-04-02

WRIT
)5/2025|05.04.2025 g§§§}5025 M K MOHANTY gogig NO-lorder ptd. 2025-04-02 ?E?gggﬂ

BENCH-2
)6/2025 [05.04.2025 g§§3}5025 D SWAIN Sogig NO-lorder ptd. 2025-04-02
)7/2025(05.04.2025 (00 ()" lu x momaNTY SOURE MO lorder ptd. 2025-04-02 e CH.
)8/2025 [05.04.2025 ggég};oz5 PK SAHOO SO0RT MO lorder ptd. 2025-04-02
)9/2025|05.04.2025 g553}5025 M K MOHANTY gogig NO-lorder ptd. 2025-04-02
10/2025(05.04.2025 g§é§>£025 M R ROUTRAY gogig NO-lorder ptd. 2025-04-03
1/2025(05.04.2025 2525}5025 D SAMAL Sogig NO-lorder ptd. 2025-04-02
12/2025(05.04.2025 ggég};OZS SARADA NAYAK gogig NO-lorder ptd. 2025-04-02
3/2025(05.04.2025 g§é§>5025 M R ROUTRAY gogig NO-lorder ptd. 2025-04-03
14/2025(05.04.2025 ggég};025 iii?gAKUMAR gogig NO-lorder ptd. 2025-03-25
15/2025(05.04.2025 g§é§}5025 §i§i§G¥OHAN EOURT NO-lorder ptd. 2025-04-11
16/202505.04.2025 o= ()7 PR MORAN COURT MO lorder ptd. 2025-04-04 .
17/2025(05.04.2025 07107 loapan swaIN COURT MO lorder ptd. 2025-04-03 e
18/2025(05.04.2025 §§§2}5025 B MISHRA EOURT NO-lorder ptd. 2025-04-02 gii;CH—




WP (C) - COURT NO. o
19/202505.04.2025 o o5"0 o R C MUDULI  C. 5 oLD Order Dtd. 9999-12-31
WRIT
WP (C) - COURT NO. BRANCH
) - —
20/2025(05.04.2025 |50 070 o MK MOHANTY  (C. 5 oLD Order Dtd. 2025-04-02 (DTVIST
BENCH-2
WP (C) - COURT NO.
) - —
21/2025(05.04.2025 ) ", |B BEHERA C. 5 oLD Order Dtd. 2025-04-04
WP (C) - COURT NO.
) — —
22/202505.04.2025 |00 oo D SWIAN C. 5 OLD Order Dtd. 2025-04-03
WP (C) - COURT NO. WRIT
) - —
24/2025(05.04.2025  [goo 00 o R CH ROUT  [C. 5 OLD Order Dtd. 2025-03-28 ERANCH-
WP (C) - COURT NO.
) - —
26/2025(05.04.2025 oo o000 0o M. R. PATI  (C. 5 OLD Order Dtd. 2025-04-03
WP (C) - BRAJA MOHAN COURT NO. WRIT
) - —
27/2025(05.04.2025 g0 200000 [cannie C. 5 OLD Order Dtd. 2025-04-04 ERANCH-
WP (C) - COURT NO.
) - —
28/2025(05.04.2025  |oo0 000 oo |S. K. RATH  [C. 5 OLD Order Dtd. 2025-04-02
MISC.
FAO- COURT NO.
) - —
29/202505.04.2025 |05 . (G C JENA C. 5 oLD Order Dtd. 2025-03-19 APPEAL
SEC.
WP (C) - COURT NO. Caa
30/2025(05.04.2025 T 00" o, H. K. DAS  [C. 5 OLD Order Dtd. 2025-04-02
WP (C) - COURT NO. Caa
31/202505.04.2025 | g o200 0o D SWIAN C. 5 OLD Order Dtd. 2025-04-03
WRIT
WP (C) - COURT NO. 1 BRANCH
32/2025/05.04.2025 | Lo200 o |S SAMAL C. 5 OLD Order Dtd. 9999-12-31 (DTVIST
BENCH-2
WP (C) - COURT NO. . WRIT
33/2025(05.04.2025 | 1L 200 oo M R SAHOO  [C. 5 oLD Order Dtd. 2025-04-03 BRANCH-
WP (C) - COURT NO. o
34/2025(05.04.2025 1,575 |[P. K. JENA [C. 5 oLD Order Dtd. 2025-04-03
WP (C) - COURT NO. o
35/202505.04.2025 |7~ o [B K MOHARANA C. 5 OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. o
36/2025(05.04.2025 g0 200 A, K. DAS  [C. 5 oLD Order Dtd. 2025-04-03
WP (C) - COURT NO. o
37/2025(05.04.2025 o 0o o [P K MISHRA [C. 5 OLD Order Dtd. 2025-04-03
38/202505.04.2025  [WP(C) - M K PATI C. COURT NO. [Order Dtd. 2025-04-03




19964/2024 2 oLD

39/2025(05.04.2025 25285;2024 N CH SINHA gogig NO- lorder Dtd. 2025-04-03
11/2025(05.04.2025 25é2>5025 S. C. MEKAP EOURT NO- lorder Dtd. 2025-03-12
12/2025(05.04.2025 g§é§>5025 T SWAIN EOURT NO-lorder ptd. 2025-04-03

13/2025 [05.04.2025 gg;f};025 B. DAS SO0ns MO lorder ptd. 9999-12-31 oy
15/2025|05.04.2025 2552}5025 D. SAMAL Sogig NO-lorder ptd. 2025-04-03
16/2025|05.04.2025 ggé§>5025 D. SAMAL gogig NO-lorder ptd. 2025-04-03

18/2025 [05.04.2025 25{2}5025 M. K. PATI SO0RT MO lorder ptd. 2025-04-03 iy
19/2025 [05.04.2025 §§§2}5025 A. P. SAHOO Sogig NO-lorder ptd. 2025-04-03 gii;CH_
50/2025|05.04.2025 gfég>5025 G. ROUT gogig NO-lorder ptd. 9999-12-31
51/202505.04.2025 ggég};OZS B. MISHRA SO0RT MO lorder ptd. 2025-04-02 iy
52/2025(05.04.2025 (00 (0) 0 SOURE MO lorder ptd. 2025-04-02 e CH.
5/2025 05.04.2025 Q§é§>;024 M K NAYAK SOURE MO+ lorder ptd. 2025-04-03 o CH.
56/2025 (05.04.2025 ?5;8;;2024 K C PANDA SOURE MO lorder ptd. 2025-04-03 e CH.
7/2025(05.04.2025 22??52623 EiﬁéNgiﬁDA gogig NO-lorder ptd. 2025-04-23 BAIL-1
59/2025(05.04.2025 ?5;52;2024 M R ROUTRAY gogig NO-lorder ptd. 2025-04-02 QE;ECH_
53/2025(05.04.2025 ?gég;;2024 T SWAIN gogig NO-lorder ptd. 2025-04-02 giiECH—
55,/2025|05.04.2025 ?gég;;2024 T SWIAN gogig NO-lorder ptd. 2025-04-02 giiECH—
57/202505.04.2025 ?gég;;2024 S K BEHERA S00ns MO lorder ptd. 2025-04-02 e




SANGRAM

59/2025 [05.04.2025 Sf§;025 KESHART c. EEURT NO- order Dtd. 2025-04-03 iiggii
MOHARANA
CONTC- COURT NO.
0/2025(05.04.2025 (SO0 IR ¢ MUDULT . - Order Dtd. 2025-04-04
CRLMC- BISWARANJAN COURT NO.
11/2025(05.04.2025  CXVEC 120 c. - Order Dtd. 2025-03-26
WP (C) - COURT NO. o
4/2025(05.04.2025 70 )7 ls. c.opas e - Order Dtd. 2025-04-03
CRLMC- SAROJ KUMAR COURT NO.
5/2025(05.04.2025 ([0 S c. - Order Dtd. 2025-04-03
SANTOSH
16/2025 [05.04.2025 555235025 KUMAR c. ngRT NO- order Dtd. 2025-04-03
MAHANTY
ABLAPL- A. K. COURT NO.
18/2025(05.04.2025 AT iy c. oy Order Dtd. 2025-04-04
ABLAPL- COURT NO.
0/2025(05.04.2025  PUATE Ik wisHRA . oy Order Dtd. 2025-04-04
ABLAPL- SANJIB KUMAR COURT NO.
11/2025(05.04.2025 L e omne[C- oy Order Dtd. 2025-04-04
ABLAPL- COURT NO.
12/2025(05.04.2025 (2000 |scD pasH c. oo Order Dtd. 2025-04-04
ABLAPL- COURT NO.
33/2025105.04.2025 734/2025 P BEHERA C. > OLD Order Dtd. 2025-04-04 BAIL-1
ABLAPL- COURT NO.
34/2025(05.04.2025  F2200C |p BEHERA c. oo Order Dtd. 2025-04-04 BATL-1
ABLAPL- COURT NO.
15/2025(05.04.2025 P20 |ak sEN c. oy Order Dtd. 2025-04-04
BLAPL- COURT NO.
36/2025(05.04.2025 D2 lak PATRA c. s Order Dtd. 2025-04-02
MISC.
)5/202505.04.2025 | 207 P. K. JENA |C. COURT NO. o Jer Dtd. 2025-03-28 APPEAL
694/2018 2 OLD
SEC.
MISC.
)6/2025 05.04.2025 | LRO” P. K. JENA |C. COURT NO.- |5 Ger Dtd. 2025-03-28 APPEAL
584/2018 2 OLD
SEC.
MISC.
)7/2025 05.04.2025 | L2O” P. K. BEHERA C. COURT NO. |5 Ger Dtd. 2025-03-26 APPEAL
524/2017 2 OLD
SEC.
MISC.
FAO- COURT NO.
9/2025(05.04.2025 2227 lp. K. JENA [C. oo Order Dtd. 2025-03-27 APPEAL
SEC.
FAO- COURT NO.
1/2025(05.04.2025 07 lp. K. JENA lC. oo Order Dtd. 2025-03-27
MISC.
FAO- COURT NO.
4/2025(05.04.2025 2307 o lp. K. JENA [C. oo Order Dtd. 2025-03-26 APPEAL

SEC.




FAO-

D. K.

COURT

NO.

MISC.

6/2025(05.04.2025 2007 |0 s Order Dtd. 2025-03-27 2E§EAL
MISC.
FAO- COURT NO.
8/2025(05.04.2025 | c000 o [P. K. JENA oo Order Dtd. 2025-03-27 APPEAL
SEC.
MISC.
FAO- COURT NO.
0/2025(05.04.2025 507 M. NATK oo Order Dtd. 2025-03-28 APPEAL
SEC.
MISC.
FAO- COURT NO.
14/2025(05.04.2025 D00 |P. K. JENA oo Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
FAO- COURT NO.
16/2025(05.04.2025 2 |p. K. JENA oo Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
FAO- COURT NO.
18/2025(05.04.2025 |87 |p. K. JENA s Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
)0/2025 05.04.2025 |LRO” D. BISWAL COURT NO- |5 Ger Dtd. 2025-03-28 APPEAL
494/2018 2 OLD
SEC.
MISC.
FAO- COURT NO.
) — —
2/2025(05.04.2025 [ T507 o |p. K. JENA oy Order Dtd. 2025-03-27 APPEAL
SEC.
MISC.
FAO- COURT NO.
) - -
3/2025(05.04.2025 [ [5%7  _ |p. K. JENA oy Order Dtd. 2025-03-28 APPEAL
SEC.
MISC.
)4/202505.04.2025 |L2OT P. K. JENA COURT NO. o Jer Dtd. 2025-03-27 APPEAL
57/2018 2 OLD
SEC.
MISC.
FAO- D. K. COURT NO.
) - —
6/2025(05.04.2025 007 e iy oy Order Dtd. 2025-03-27 SEEEAL
MISC.
)7/202505.04.2025 |L2O0” AK PANDA COURT NO. o Ger Dtd. 2025-03-21 APPEAL
248/2021 2 OLD
SEC.
MISC.
FAO- COURT NO.
30/2025105.04.2025 133/2019 K. PARIDA > OLD Order Dtd. 2025-03-28 APPEAL
SEC.
MISC.
FAO- COURT NO.
12/202505.04.2025 [0 o PK JENA Soons Order Dtd. 2025-03-27 APPEAL
SEC.
MISC.
FAO- COURT NO.
15/202505.04.2025 | (557 P K. JENA oo Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
36/202505.04.2025 T 20 J SAHOO COURT NO. o Ger Dtd. 2025-03-19 APPEAL
190/2019 2 OLD
SEC.
MISC.
37/202505.04.2025 |20 P. K. JENA COURT NO- |5 Ger Dtd. 2025-03-26 APPEAL
884/2018 2 OLD
SEC.
MISC.
FAO- COURT NO.
10/2025(05.04.2025 | (207 |p. K. JENA oo Order Dtd. 2025-03-26 APPEAL

SEC.




FAO-

COURT

NO.

MISC.

13/2025(05.04.2025 7207 |6, C. BARIK s Order Dtd. 2025-03-19 APPEAL
SEC.
MISC.
FAO- D. K. COURT NO.
16/2025(05.04.2025  [2000 o oo Order Dtd. 2025-03-26 2E§EAL
MISC.
X FAO- COURT NO.
0/2025(05.04.2025 997 |p. K. JENA oo Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
51/202505.04.2025 |LROT PK JENA COURT NO- |5 Ger Dtd. 2025-03-26 APPEAL
82/2019 2 OLD
SEC.
MISC.
_ FAO- COURT NO.
4/2025(05.04.2025 (057 [P gENA oo Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
_ FAO- COURT NO.
6/2025(05.04.2025 78T lp. K. JENA s Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
- FAO- COURT NO.
50/2025(05.04.2025 |27 o |P. K. JENA oo Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
- FAO- COURT NO.
$1/2025(05.04.2025 7807 |PK JENA oy Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
, FAO- COURT NO.
52/2025(05.04.2025 |07 lp. K. JENA oy Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
- FAO- COURT NO.
54/2025(05.04.2025 2220 |p. K. JENA oo Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
55/202505.04.2025 | ROT P. K. JENA COURT NO. o Ger Dtd. 2025-03-26 APPEAL
41/2019 2 OLD
SEC.
, WP (C) - COURT NO. o WRIT
56/2025(05.04.2025 (1050 1R ci RouT s Order Dtd. 2025-04-04 e
MISC.
- FAO- COURT NO.
58/2025(05.04.2025 007 |p. K. JENA oo Order Dtd. 2025-03-27 APPEAL
SEC.
MISC.
FAO- COURT NO.
0/202505.04.2025 | 207 o P K. JENA Soons Order Dtd. 2025-03-27 APPEAL
SEC.
MISC.
FAO- COURT NO.
11/202505.04.2025  [0277 M NATK oo Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
FAO- COURT NO.
12/2025(05.04.2025 |87 |p. K. JENA oo Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
FAO- COURT NO.
13/202505.04.2025 |07 o [PK JENA Soons Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
FAO- COURT NO.
4/2025(05.04.2025 77 |p. BISWAL oo Order Dtd. 2025-03-27 APPEAL

SEC.




FAO-

COURT

NO.

MISC.

16/2025105.04.2025 175/2018 DK MOHANTY > OLD Order Dtd. 2025-03-27 APPEAL
SEC.
MISC.
FAO- D. K. COURT NO.
19/2025(05.04.2025 5207 o e S oo Order Dtd. 2025-03-27 2E§EAL
MISC.
31/202505.04.2025 |L2O” A. K. PANDA COURT NO. o Ger Dtd. 2025-03-27 APPEAL
479/2019 2 OLD
SEC.
MISC.
FAO- COURT NO.
12/2025(05.04.2025 2007 o M. NAIK oo Order Dtd. 2025-03-19 APPEAL
SEC.
WP (C) - COURT NO. o WRIT
13/2025(05.04.2025 (170007 ID.BARIK = Order Dtd. 2025-04-29 N CH
WP (C) - COURT NO. o WRIT
34/2025(05.04.2025 00 )" s R.PARTDA > Order Dtd. 2025-04-04 e
MISC.
35/2025 05.04.2025 |L2O7 P. CHULI COURT NO- |5 Ger Dtd. 2025-03-19 APPEAL
591/2015 23
SEC.
WP (C) - COURT NO. -
17/2025(05.04.2025 07 5)° | moHaNTY o Order Dtd. 2025-04-04
WP (C) = COURT NO. WRIT
18/2025(05.04.2025 |1 )7 M.R.BARIK > Order Dtd. 2025-04-04 e
WP (C) - COURT NO. o WRIT
19/2025(05.04.2025 o700 |R.K.BARTK - Order Dtd. 2025-04-15 e
WP (C) - COURT NO. o WRIT
0/2025(05.04.2025 o0 [B.BARIK : Order Dtd. 2025-04-02 N CH
MISC.
)1/202505.04.2025 | 207 M. NAIK COURT NO. o Ger Dtd. 2025-03-28 APPEAL
146/2018 6
SEC.
WP (C) - COURT NO. o WRIT
2/2025(05.04.2025 [0 9" B.BARTK - Order Dtd. 2025-04-02 ANCH.
WP (C) - COURT NO. o WRIT
3/2025(05.04.2025 o0 00)° DK MOHANTY : Order Dtd. 2025-04-03 N ncH
WP (C) - COURT NO. o
4/202505.04.2025 (005" DL K. MOHANTY : Order Dtd. 2025-04-03
CRLMC- COURT NO.
5/2025(05.04.2025 [0 le.Das . Order Dtd. 2024-12-06
RVWPET - COURT NO.
6/2025(05.04.2025 D TR IR.K.BARIK . Order Dtd. 2025-03-28
CMP- COURT NO.
)7/2025(05.04.2025 (-0 . [B.P.MOHANTY - Order Dtd. 2025-03-28




CMP- COURT NO.
8/202505.04.2025 |0 0o, [H.K.MALLICK [C. 3 oLD Order Dtd. 2025-05-02
CMP- COURT NO.
9/2025(05.04.2025 )L 0o, [N.C.SINHA  [C. 3 oLD Order Dtd. 2025-05-02
RSA- COURT NO.
0/202505.04.2025 |50 |M.NAYAK C. > Order Dtd. 2025-07-21
RSA- COURT NO.
)1/2025(05.04.2025 [/, |S.MOHARANA C. i Order Dtd. 2025-07-21
CRLMC- COURT NO. CRIMINA
)2/2025(05.04.2025 |10 7 o [L.D.PANDA  (C. 1c Order Dtd. 9999-12-31 MISC
CRLMC- COURT NO.
)3/202505.04.2025 |00 o |A.P.SAHOO  [C. Te Order Dtd. 2025-04-03
CRLMC- COURT NO.
4/202505.04.2025 [0 o |J. SAHOO C. e Order Dtd. 2025-04-03
RSA- COURT NO.
)5/202505.04.2025 [T oo, M. BARAL C. 1 Order Dtd. 2025-04-03
WP (C) - COURT NO. i WRIT
6/202505.04.2025 170" .o |T K MOHANTY |C. 0 Order Dtd. 2025-04-03 R ANCH-
WP (C) - COURT NO. o WRIT
)8/2025(05.04.2025 2.5, 0, |G R PATRA  (C. 5 Order Dtd. 2025-04-03 ERANCH-
WP (C) - COURT NO. o WRIT
9/2025(05.04.2025 [ oo’ 000 |G R PATRA  (C. > Order Dtd. 2025-04-03 ERANCH-
M/S.RAI
11/202505.04.2025 ?gég;/2018 CHARAN C. ESURT N9 lorder ptd. 2025-04-03 giiECH_
MOHAPATRA
WP (C) - RAI CHARAN COURT NO. A WRIT
13/2025(05.04.2025 12020 o0 lwonapatra O 5 Order Dtd. 2025-04-03 BRANCH-
WP (C) - COURT NO. o WRIT
16/2025(05.04.2025 [T o' 00 o |G JAYSINGH  (C. > Order Dtd. 2025-04-03 ERANCH-
WP (C) - COURT NO.
)
22/202505.04.2025 |, o000, [D. NAYAK C. >
WP (C) - COURT NO. WRIT
) — —
26/2025(05.04.2025  [[ooo0 oo |T K NAYAK  [C. 1 Order Dtd. 2025-04-03 ERANCH-
WP (C) - COURT NO. WRIT
) — —
27/2025(05.04.2025 |00 oo [D K MOHANTY [C. i Order Dtd. 2025-04-02 ERANCH-
WRIT
WP (C) - BADRINARAYAN COURT NO. BRANCH
) — —
28/202505.04.2025 |0 0 oo [paels C. i Order Dtd. 2025-04-02 (DTVIST.
BENCH-1
TRP(C)-  |ASHUTOSH COURT NO.
) — —
29/2025(05.04.2025 |10 200 [uoianmy C. e Order Dtd. 2025-04-17 M.J.C.
30/202505.04.2025  [WP (C) - S.C.SUNDARA [C. COURT NO. [Order Dtd. 2025-04-02 WRIT




7227/2025 25 BRANCH-
WP (C) — KATLASH COURT NO. _ _
12/2025(05.04.2025 L2 000 RS e Order Dtd. 2025-04-02
CONTC- COURT NO.
33/2025(05.04.2025  [SUECEC s NAYAK o Order Dtd. 2025-04-04
WP (C) - COURT NO. o WRIT
14/2025(05.04.2025 77 C)° N R PANDA o Order Dtd. 2025-04-02 N
CONTC- COURT NO.
35/2025(05.04.2025  |CT0 K. K.NATH e Order Dtd. 2025-04-02
WP (C) = COURT NO. WRIT
36/2025(05.04.2025 70 17 |a k paNDA e Order Dtd. 2025-04-02 e
CONTC- COURT NO.
17/2025(05.04.2025 0000 AP sAHOO o Order Dtd. 2025-04-04
WP (C) - COURT NO. o
38/2025(05.04.2025 70 5)° R K DEHURY e Order Dtd. 2025-04-04
WRIT
WP (C) = COURT NO. _ _ BRANCH
39/2025(05.04.2025  [¢0,5)°  |p.N. PANDA e Order Dtd. 2025-04-02 s
BENCH-2
WP (C) - COURT NO. o
10/2025(05.04.2025  [72 )" |7 DEHURY - Order Dtd. 2025-04-04
WP (C) - COURT NO. o
11/2025(05.04.2025  [¢0 C)° ls.k.RaTH . Order Dtd. 2025-04-02
WP (C) - BADRINARAYAN COURT NO. _ _ WRIT
12/2025(05.04.2025  [F01S) 0 BAR . Order Dtd. 2025-04-03 e
WP (C) - COURT NO. o WRIT
13/2025(05.04.2025 10 9" Ik pARTDA . Order Dtd. 2025-04-03 R
WP (C) - COURT NO. -
14/202505.04.2025 i )° Bk . DAS e Order Dtd. 2025-04-02
WP (C) - COURT NO. o WRIT
15/2025(05.04.2025  [¢5 F)° | D pana e Order Dtd. 2025-04-04 e
MISC.
16/2025 05.04.2025 | 2O~ D K MOHANTY COURT NO- |5 Ger Dtd. 2025-03-27 APPEAL
837/2018 25
SEC.
WRIT
WP (C) - COURT NO. o BRANCH
17/202505.04.2025 00 5" |1 D PANDA e Order Dtd. 2025-04-04 e
BENCH-2
MISC.
FAO- COURT NO.
18/2025(05.04.2025  [7007 o MANGUL NAIK e Order Dtd. 2025-03-26 APPEAL

SEC.




WP (C) - COURT NO. o WRIT
19/2025(05.04.2025 o5 )0 |g P kAR e Order Dtd. 2025-04-04 e
. WP (C) — COURT NO. _ _ WRIT
0/2025(05.04.2025 70 )0 M.R.ROUTRAY e Order Dtd. 2025-04-04 .
MISC.
51/202505.04.2025 L2007 P K JENA COURT NO. o Ger Dtd. 2025-03-26 APPEAL
645/2018 25
SEC.
MISC.
2/202505.04.2025 [RCA” P K SAHOO COURT NO- |5 Ger Dtd. 2025-04-25 APPEAL
471/2024 23
SEC.
. WP (C) — COURT NO. _ _ WRIT
3/2025(05.04.2025 o5 57 |L.p.PaNDA = Order Dtd. 2025-04-04 N CH
_ WP (C) - SAPAN KUMAR COURT NO. o
4/2025(05.04.2025 1297 [SAY > Order Dtd. 2025-04-04
MISC.
55/202505.04.2025 |L2O” P K JENA COURT NO- |5 Ger Dtd. 2025-03-26 APPEAL
828/2018 23
SEC.
_ WP (C) - COURT NO. -
6/2025(05.04.2025  [¢7 )" |1 . panDa o Order Dtd. 2025-04-04
. WP (C) - KAPILA COURT NO. _ _
7/2025(05.04.2025 ) NAYAK o Order Dtd. 2025-04-04
MISC.
58/202505.04.2025 |L2O” P K JENA COURT NO. o Ger Dtd. 2025-03-26 APPEAL
846/2018 23
SEC.
_ WP (C) - COURT NO. o WRIT
9/2025(05.04.2025 12507 I panDa = Order Dtd. 2025-04-04 N
MISC.
50/202505.04.2025 |LRO” MANGUL NATIK COURT NO. |5 Ger Dtd. 2025-03-26 APPEAL
289/2018 23
SEC.
, WP (C) - COURT NO. o WRIT
$1/2025(05.04.2025 072" | p pana o Order Dtd. 2025-04-04 e
MISC.
52/202505.04.2025 |LRO” MANGUL NATIK COURT NO. |5 Ger Dtd. 2025-03-19 APPEAL
728/2019 23
SEC.
: WP (C) - COURT NO. o WRIT
53/2025(05.04.2025 (1D /C)° T K NAYAK oy Order Dtd. 2025-02-07 e
MISC.
54/202505.04.2025 |T2O” A K PANDA COURT NO- |5 Ger Dtd. 2025-03-27 APPEAL
155/2018 3 OLD
SEC.
CHIEF
: WP (C) - , e WRIT
55/2025(05.04.2025 (o5 5" It BaG JUSTICE'S Order Dtd. 2025-05-05 N ncH
COURT
.. CHIEF MISC.
37/2025105.04.2025 408/2017 P K JENA JUSTICE'S Order Dtd. 2025-03-27 APPEAL
COURT SEC.
58/202505.04.2025  [WP(C) - T K NAYAK CHIEF Order Dtd. 2025-04-23




8921/2025 JUSTICE'S
COURT
. CHIEF MISC.
79/2025105.04.2025 228/2019 P K JENA JUSTICE'S Order Dtd. 2025-03-27 APPEAL
COURT SEC.
W (C) - CHIEF
10/2025 [05.04.2025 B B MALLICK JUSTICE'S |0rder Dtd. 2025-05-05
9032/2025
COURT
CHIEF
WP (C) - , o WRIT
11/2025(05.04.2025  [¢7/9)° |8 B MALLICK JUSTICE'S Order Dtd. 2025-05-05 e
COURT
. CHIEF MISC.
13/2025105.04.2025 217/2020 P K JENA JUSTICE'S |Order Dtd. 2025-03-26 APPEAL
COURT SEC.
WP (C) - CHIEF
74/2025105.04.2025 B B MALLICK JUSTICE'S Order Dtd. 2025-04-04
8269/2025
COURT
. CHIEF MISC.
5/2025(05.04.2025 12 ok gENA JUSTICE'S Order Dtd. 2025-03-26 APPEAL
COURT SEC.
WP (C) - CHIEF
16/2025 |05.04.2025 T K NAYAK JUSTICE'S Order Dtd. 2025-04-04
8635/2025
COURT
MISC.
7/2025 (05.04.2025  |och” B R SENAPATI COURT NO- 5 der Dtd. 2024-10-03 APPEAL
647/2020 25
SEC.
MISC.
18/2025 |05.04.2025 | hCA” P K BARIK COURT NO- o der Dtd. 2024-10-03 APPEAL
647/2020 25
SEC.
MISC.
19/2025 (05.04.2025 | BCA” B R SENAPATI COURT NO- o der Dtd. 2024-10-03 APPEAL
648/2020 25
SEC.
MISC.
30/202505.04.2025 [TRCA~ P K BARIK COURT NO- |5 Ger Dtd. 2024-10-03 APPEAL
648/2020 25
SEC.
MISC.
31/202505.04.2025 L2007 A K PANDA COURT NO- |5 Ger Dtd. 2025-03-28 APPEAL
86/2017 25
SEC.
MISC.
32/202505.04.2025 [RCA” M MISHRA COURT NO- |5 Ger Dtd. 2025-04-03 APPEAL
207/2021 25
SEC.
MISC.
33/202505.04.2025 |L2O” MANGUL NATIK COURT NO. |5 Ger Dtd. 2025-03-26 APPEAL
613/2019 25
SEC.
MISC.
34/2025 (05.04.2025  |ACAT S SWAIN COURT NO. | jer Dtd. 2025-04-03 APPEAL
207/2021 25
SEC.
MISC.
35/202505.04.2025 | 207 P K JENA COURT NO- |5 Ger Dtd. 2025-03-27 APPEAL
564/2019 25
SEC.
MACA- COURT NO.
16/2025(05.04.2025  [W0C s swaTN o Order Dtd. 2025-03-28
37/2025|05.04.2025  |MACA- S SWAIN COURT NO. [Order Dtd. 2025-03-28




| 1140/2025 25
MISC.
38/2025 05.04.2025 |L2O7 A K PANDA COURT NO. |§ Ger Dtd. 2025-03-19 APPEAL
451/2019 25
SEC.
CMP- COURT NO.
19/2025(05.04.2025 |77 |s.C.SUNDARA o Order Dtd. 2025-04-11
MISC.
)0/2025 [05.04.2025 |27 P K JENA COURT NO. |5 Jer Dtd. 2025-03-27 APPEAL
1008/2019 20
SEC.
MISC.
)1/202505.04.2025 [RCA” B MAHALT COURT NO. o Jer Dtd. 2025-04-03 APPEAL
561/2023 20
SEC.
MISC.
)2/2025 [05.04.2025  |E2O7 P K JENA COURT NO. o Jer Dtd. 2025-03-27 APPEAL
679/2019 20
SEC.
MISC.
)3/2025 (05.04.2025  |ACA” R K MALLICK COURT NO. |5 Jer Dtd. 2025-04-03 APPEAL
561/2023 20
SEC.
MISC.
)4/202505.04.2025 L2007 P K JENA COURT NO. o Ger Dtd. 2025-03-27 APPEAL
678/2019 20
SEC.
WP (C) - COURT NO. o WRIT
5/2025(05.04.2025 [} 0)° Iz maLLa oo Order Dtd. 2025-04-04 N ANCH.
MISC.
)6/2025 05.04.2025 |LRO” TAPAN SWAIN COURT NO. o Ger Dtd. 2025-03-28 APPEAL
507/2018 2 OLD
SEC.
WP (C) - COURT NO. o WRIT
)7/2025(05.04.2025  [¢v 5V ° - |sk BISWAL oo Order Dtd. 2025-04-05 N ANCH.
MISC.
FAO- COURT NO.
8/2025(05.04.2025 |37 o |p K JENA oo Order Dtd. 2025-03-28 APPEAL
SEC.
BLAPL- COURT NO.
9/2025(05.04.2025 PP ek samOO : Order Dtd. 2025-04-04 BATL-2
MISC.
)0/2025 05.04.2025 | 2O” D BISWAL COURT NO. |5 Ger Dtd. 2025-03-28 APPEAL
273/2018 8
SEC.
MISC.
)1/202505.04.2025 |20~ P K JENA COURT NO- |5 Ger Dtd. 2025-03-27 APPEAL
156/2019 8
SEC.
MISC.
)2/202505.04.2025 | 207 P K JENA COURT NO. |5 Jer Dtd. 2025-03-27 APPEAL
310/2018 8
SEC.
MISC.
)3/202505.04.2025 |LRO” D K MOHANTY COURT NO- |5 Ger Dtd. 2025-03-27 APPEAL
410/2018 8
SEC.
WP (C) - COURT NO. o WRIT
4/2025(05.04.2025 "2 CL7 U R MOHANTY : Order Dtd. 5000-01-01 e
MISC.
)5/2025 05.04.2025 | 207 P K JENA COURT NO. o der Dtd. 2025-03-27 APPEAL
929/2019 8
SEC.
)6/2025[05.04.2025 |[FAO- A K PANDA COURT NO. |order Dtd. 2025-03-27 MISC.




55/2020 8 APPEAL
SEC.
MISC.
)7/2025 [05.04.2025 207 MANGUL NAIK [C. COURT NO. |5 Jer Dtd. 2025-03-28 APPEAL
430/2020 8
SEC.
FAO- UMAKANTA COURT NO MISC.
8/2025(05.04.2025 1500 o Ray c. : Order Dtd. 2025-03-28 2E§EAL
MISC.
)9/2025 05.04.2025 |-2O7 P K JENA c. COURT NO- |5 Ger Dtd. 2025-03-27 APPEAL
591/2019 8
SEC.
CONTC- NIRMAL KUMAR COURT NO.
10/202505.04.2025 ([0 000 T ey C : Order Dtd. 2025-04-04
WP (C) - COURT NO. o WRIT
11/2025(05.04.2025 12050 lp.k.MISHRA  C. : Order Dtd. 2025-04-04 N cH
WP (C) - COURT NO. o WRIT
12/202505.04.2025  |on 2)° s Das c. : Order Dtd. 2025-04-05 i
WP (C) - COURT NO. o WRIT
13/2025(05.04.2025 o7 2)° s pas c. : Order Dtd. 2025-04-05 RANCH.
WP (C) = COURT NO. WRIT
14/202505.04.2025 |on )° s Das c. : Order Dtd. 2025-04-05 RANCH.
WP (C) = BALARAM COURT NO. _ _ WRIT
17/2025(05.04.2025 1o/ L eRuAs C. : Order Dtd. 2025-04-02 N cH
CONTC- NIRANJAN COURT NO.
19/202505.04.2025 S0 000 L c. : Order Dtd. 2025-04-04
WRIT
WP (C) - COURT NO. BRANCH
) - -
0/202505.04.2025  [feoc)” M R samOO . : Order Dtd. 2025-04-04 i
BENCH-2
CRLREV- COURT NO. CRIMINA!
) - -
1/2025(05.04.2025  [S5UPPVD |5 saTapATHY [c. - Order Dtd. 2025-05-06 e
WP (C) - JYOTI RANJAN COURT NO. WRIT
) - -
2/202505.04.2025 (o5 )7 19 c. - Order Dtd. 2025-04-03 .
WP (C) - COURT NO. WRIT
) — —
3/202505.04.2025 o= 2)° o |B. DAS C. i Order Dtd. 2025-04-03 ANCH.
WRIT
WP (C) - COURT NO. BRANCH
) — —
4/2025(05.04.2025 17007 AL K. PANDA [C. - Order Dtd. 2025-03-12 oTvIST
BENCH-1
M/S DINESH
CONTC- KUMAR PANDA COURT NO.
) - —
5/202505.04.2025 |70 o R renRa - - Order Dtd. 2025-04-04
(2)
CONTC- COURT NO.
) - —
6/202505.04.2025 S50 W s. DEOC. - Order Dtd. 2025-04-04
27/2025|05.04.2025  |CONTC- \SARAT KUMAR |C. COURT NO. [Order Dtd. 2025-04-04




7333/2024 |PRADHAN 12
CONTC- SARAT KUMAR COURT NO.
> _ _ |
8/2025(05.04.2025  [SOLOE R - Order Dtd. 2025-04-04 CONTEMP
WP (C) - COURT NO. WRIT
) — -
9/2025(05.04.2025 72 )7 pAGAL - Order Dtd. 2025-04-03 e
CONTC- SARAT KUMAR COURT NO. ,
30/2025(05.04.2025 |0 o AN - Order Dtd. 2025-04-04 CONTEMP
CRP- COURT NO. CIVIL
31/2025(05.04.2025 0550 U KuMA - Order Dtd. 2025-04-03 e eo
CONTC- COURT NO.
12/2025(05.04.2025 (000 lB. Das - Order Dtd. 2025-04-04
CRP- COURT NO. CIVIL
13/2025(05.04.2025 (S U KuMA - Order Dtd. 2025-04-03 e eo
CONTC- COURT NO.
34/2025(05.04.2025 00T b, p. PATRA - Order Dtd. 2025-04-04
WP (C) - COURT NO. o
35/2025(05.04.2025 700617 lp. mUDULT - Order Dtd. 2025-04-17
TARINEE
36/2025 [05.04.2025 giég};OZS PRASAD ToURT MO lorder ptd. 2025-04-04 e
TRIPATHY
CMP- COURT NO. WRIT
17/2025(05.04.2025 [R50 s K SUNDAR o Order Dtd. 2024-07-19 e
RSA- COURT NO.
38/2025(05.04.2025 00 N, C. STNHA - Order Dtd. 2025-04-03
CMP- COURT NO. WRIT
19/2025(05.04.2025 027 |7 BARIK o Order Dtd. 2024-07-19 R
CMP- COURT NO. WRIT
10/2025(05.04.2025 |27 A MOHANTY o Order Dtd. 2024-05-16 e
WP (C) - H. K. COURT NO. o WRIT
11/2025(05.04.2025 o500 A i Order Dtd. 2025-04-03 .
WRIT
WP (C) - H. K. COURT NO. Ao BRANCH
12/2025(05.04.2025 L0 e - Order Dtd. 2025-02-28 s
BENCH-2
WP (C) - COURT NO. L WRIT
13/202505.04.2025 70507 A K BISWAL o Order Dtd. 2022-03-04 e
M/S . MANOJ
14/2025(05.04.2025 {2067 lKuMAR NAYAK SoUX MO lorder ptd. 2024-07-23 e
(IN PERSON)
WP (C) - COURT NO. o WRIT
15/202505.04.2025 10 D)° R, saHv o Order Dtd. 2025-04-05 e
WP (C) - COURT NO. o WRIT
16/2025(05.04.2025  [¢70C)° k. . PANDA o Order Dtd. 2025-04-04 e
WP (C) - COURT NO. o
17/2025(05.04.2025 (52000 o K. C. PANDA o Order Dtd. 2025-04-04




WRIT

WP (C) - COURT NO. BRANCH
18/202505.04.2025 |7 g0, K. C. PANDA [C.O. 20 Order Dtd. 2025-04-04 (DTVIST
BENCH-2
WRIT
WP (C) - COURT NO. o BRANCH
19/2025 05.04.2025 93772025 [K- C- PANDA [C.O. >0 Order Dtd. 2025-04-04 (DTVIST
BENCH-2
_ WP (C) - COURT NO. o
50/2025 105.04.2025 9376/2025 [K- C- PANDA [C.O. >0 Order Dtd. 2025-04-04
_ BLAPL- COURT NO.
51/2025 105.04.2025 10033/2024 [GANESH SAHOO|C.O. 0 Order Dtd. 2025-04-04 BAIL-1
_ WP (C) - SUVENDU COURT NO. s
52/2025(05.04.2025 |00 00y maRTK C.0. 20 Order Dtd. 2025-03-04
_ WP (C) - R. K. COURT NO. Al
53/2025/05.04.2025 26182/2024 MAHABHOT C.0. >0 Order Dtd. 2025-03-04
_ ABLAPL- COURT NO.
54/2025|05.04.2025 12807,2004 B DAS C.0. > oL Order Dtd. 2024-04-04
_ BLAPL- COURT NO.
5/2025(05.04.2025 |00’ 0o, B R MOHANTY |C.O. c Order Dtd. 2025-04-04
_ CRLA- M/S.CHITTA COURT NO. CRIMINA
6/2025(05.04.2025 |00 oo eanan sany [C-O- > oL Order Dtd. 9999-12-31 ADDEAL
_ CRLA- COURT NO. CRIMINA
57/202505.04.2025 |/ >° . |S CHOUDHURYI |C.O. 55 Order Dtd. 9999-12-31 ADDEAL
_ WP (C) - COURT NO. . WRIT
8/2025/05.04.2025 [0 ) oo |J. P. KAR C.0. i Order Dtd. 2025-03-12 BRANCH-
_ ABLAPL- MANASH
53/202505.04.2025 |00 000 hanTan paue |CENERAL Order Dtd. 2025-03-27
_ CMP- MANASH
55/202505.04.2025 |00 000 oo pagg | CENERAL Order Dtd. 2025-03-28
_ RVWPET- JEEVANJYOTI .
56/2025(05.04.2025 1/2024 MOHANTY GENERAL Petition
MACA- BINAYAK MISC.
57/202505.04.2025 | " 0 [PRASAD GENERAL Annexure APPEAL
MOHANTY SEC.
58/2025(05.04.2025 |WE(C)~ B K DAS GENERAL Entire Brief
8795/2003
PRAFULLA
59/2025 05.04.2025 257((63)/;025 CHANDRA GENERAL Order Dtd. 2025-03-07 e
ACHARYA |
PRAFULLA
] WP (C) - L . WRIT
50/2025105.04.2025 6076/2025 CHANDRA GENERAL Petition With Annexures BRANCH—

ACHARYA




ABLAPL-

MANASH

37/2025105.04.2025 535/2025 RANJAN BAUG GENERAL Order Dtd. 2025-03-27
MISC.
MACA- JEEVANJYOTI .
38/2025105.04.2025 1041/2023 MOHANTY GENERAL Entire Document 2E§EAL
FAO- MANOJ KUMAR MISC.
39/2025(05.04.2025 707/2018 RANA GENERAL Order Dtd. 2025-03-26 APPEAL
SEC.
MISC.
FAO- MANOJ KUMAR
)0/2025/05.04.2025 605/2018 RANA GENERAL Order Dtd. 2025-03-27 APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
)1/2025/05.04.2025 755/2018 RANA GENERAL Order Dtd. 2025-03-28 APPEAL
SEC.
BLAPL- TASBIR KUMAR
13/2025/05.04.2025 7283/2024 |KHOSLA GENERAL Order Dtd. 2025-04-03 BAIL-1
WP (C) - DEBENDRA A WRIT
/7/2025/05.04.2025 7858/2025 |[BEHERA GENERAL Order Dtd. 2025-04-02 BRANCH—
WRIT
WP (C) - DEBENDRA A BRANCH
19/2025/05.04.2025 8289/2025 |BEHERA GENERAL Order Dtd. 2025-04-03 (DIVIST
BENCH-3
RSA- HEMASAGAR , SECOND
38/2025105.04.2025 283/2010 PATEL GENERAL Entire Document A PPEAL
WP (C) - MANOJ KUMAR 1 WRIT
39/2025105.04.2025 29036/2019 RANA GENERAL Order Dtd. 2024-12-02 BRANCH-
CRLMP- WRIT
)3/2025/05.04.2025 1328/2023 SASMITA SAHU |GENERAL Judgement Dtd. 2025-03-24 BRANCH-
WP (C) - MANOJ KUMAR e WRIT
12/2025/05.04.2025 17811/2020 |RANA GENERAL Order Dtd. 2024-10-29 RRANCH—
WP (C) — MANOJ KUMAR WRIT
> 03—
29/2025105.04.2025 11678/2019 |RANA GENERAL Order Dtd. 2025-03-20 BRANCH—
WP (C) - DEBENDRA A WRIT
33/2025105.04.2025 9181/2025 |BEHERA GENERAL Order Dtd. 2025-04-04 BRANCH-
WP (C) - DEBENDRA o
12/2025/05.04.2025 9157/2025 |BEHERA GENERAL Order Dtd. 2025-04-04
CRLMC- AKSHYA KUMAR
15/2025/05.04.2025 1302/2025 |BEHERA GENERAL Order Dtd. 2025-04-05
WP (C) - DEBENDRA A WRIT
19/2025/05.04.2025 9154/2025 |BEHERA GENERAL Order Dtd. 2025-04-04 BRANCH-
: WP (C) - DEBENDRA o
53/2025105.04.2025 9146/2025 |BEHERA GENERAL Order Dtd. 2025-04-04
, WP (C) - DEBENDRA
58/2025105.04.2025 9124/2025 |BEHERA GENERAL Order Dtd. 2025-04-04




, CRLMC- RAJENDRA CRIMINA
53/2025(05.04.2025 (S e N RoUT (CENERAL Order Dtd. 2025-04-05 .
ABLAPL- ADV DEBA
10/2025(05.04.2025 S0 0R PO GENERAL Order Dtd. 2025-04-04
WP (C) - PRASANTA o
19/2025(05.04.2025 (17 (C) - PREORN R GENERAL Order Dtd. 2016-07-21
WP (C) — MANOJ KUMAR WRIT
) — —
0/2025(05.04.2025 7 o GENERAL Order Dtd. 2023-02-17 N CH
WPC (OA) — MANOJ KUMAR
) - - l
1/2025(05.04.2025 (02000 PR GENERAL Order Dtd. 2022-08-26 OA Bran
WPC (OA) - MANOJ KUMAR
) - - l
3/2025(05.04.2025 [0 00 T PR GENERAL Order Dtd. 2022-08-26 OA Bran
WP (C) - MANOJ KUMAR WRIT
) — —
4/2025(05.04.2025 10 LT GENERAL Order Dtd. 2025-03-28 R
WP (C) = MANOJ KUMAR WRIT
) — —
5/2025(05.04.2025 (Lo ol GENERAL Order Dtd. 2021-12-17 N cH
WP (C) - MANOJ KUMAR _ _ WRIT
31/2025(05.04.2025 Lol AR GENERAL Order Dtd. 2021-12-17 e
. BLAPL- OM PRAKASH
56/2025(05.04.2025 ST GENERAL Order Dtd. 2025-04-05
CONTC- PADMABATI ,
12/2025(05.04.2025  [SONTEC PR GENERAL Order Dtd. 2019-08-05 CONTEMP
51/202505.04.2025  |PEAPL” N. GIRI GENERAL Order Dtd. 2025-03-25 BAIL-2
> SR 1857/2025 | ° :
WRIT
WP (C) — BRANCH
) - -
23/2025105.04.2025 5254/2003 SC PRADHAN GENERAL Order Dtd. 2021-03-05 (DIVIST
BENCH)
WRIT
WP (C) - . BRANCH
)
25/2025105.04.2025 16577/2010 HK PANDA GENERAL Entire Order (DIVIST
BENCH)
WP (C) - WRIT
10/2025(05.04.2025 "2 L7 IPK MISHRA  |GENERAL Judgement Dtd. 2025-04-03 o CH
14/2025 (05.04.2025 |[CCAPL” MN MOHANTY |GENERAL Order Dtd. 2025-03-28 BATIL-2
04 12707/2024 :
17/2025 05.04.2025 |"ELC)~ RP DALAT GENERAL Entire Order
7634/2005
oo MISC.
53/2025105.04.2025 SN SHARMA GENERAL Order Dtd. 9999-12-31 APPEAL
288/2023
SEC.
54/202505.04.2025 | CONTC~ GK NANDA GENERAL Order Dtd. 2025-04-04
’ YR 7304/2024 :
_ WP (C) - L WRIT
58/2025105.04.2025 32226/2023 H.PANIGRAHI |GENERAL Order Dtd. 2025-03-20 BRANCH-




) WA- WRIT
50/20251(05.04.2025 494/2013 JP KAR GENERAL Order Dtd. 2014-07-15 APPEAL
51/2025(05.04.2025 |"EL{C)~ JP KAR GENERAL Order Dtd. 2011-04-08
7715/2011
i CONTC-
52/2025(05.04.2025 |20 JP KAR GENERAL Order Dtd. 2022-09-22 CONTEMP
i WRIT
54/2025(05.04.2025  |[WA-2/2015 |JP KAR GENERAL Order Dtd. 2022-09-22 ADDEAL
’ P WRIT
56/202505.04.2025 |0 0., TP KAR GENERAL Order Dtd. 2022-09-22 ADDEAL
) WP (C) - oo WRIT
$8/2025(05.04.2025  |ooo0%0 0o |SR OJHA GENERAL Order Dtd. 2024-07-18 BRANCH—
WP (C) - o WRIT
/2/202505.04.2025 1o S0 SR OJHA GENERAL Order Dtd. 2024-10-03 BRANCH-
. MISC.
37/202505.04.2025 SR OJHA GENERAL Order Dtd. 2024-10-05 APPEAL
551/2018
SEC.
. MISC.
)0/2025(05.04.2025 P K BEHERA |GENERAL APPEAL
509/2014
SEC.
WP (C) - WRIT
1/202505.04.2025 [T o 00 0058 R OJHA GENERAL BRANCH-
WE (C) = WRIT
2/2025(05.04.2025 7L o000 o [P K JENA GENERAL RRANCH—
ABLAPL-
3/2025(05.04.2025 [,/ "0 o A K BEHERA  |GENERAL
)4/202505.04.2025 | CHE” A K BEHERA |GENERAL
YR 487/2025
. MISC.
)8/2025(05.04.2025 S R OJHA GENERAL APPEAL
424/2003
SEC.
WP (C) - WRIT
0/2025/05.04.2025 |5 o250, B BEHERA GENERAL BRANCH-
WP (C) -
2/2025(05.04.2025 1L o270 o M DAS GENERAL
WRIT
WP (C) - BRANCH
)5/2025(05.04.2025 5,73 0 M DAS GENERAL (DIVIST
BENCH-1
WRIT
WE (C) - BRANCH
)7/2025(05.04.2025  [1- o0 K C TRIPATHY |GENERAL (DIVIST
BENCH-2
WRIT
WP (C) - BRANCH
9/2025|05.04.2025 |, 520" IS C DAS GENERAL (DIVIST
BENCH-1
1/2025(05.04.2025 |CRLREV-  |B SAMAL GENERAL




137/2025

CcMP- WRIT
13/2025(05.04.2025 1348/2019 B BEHERA GENERAL BRANCH-
RSA- SECOND
15/202505.04.2025 |00 B K SAHOO GENERAL ADDEAL
17/202505.04.2025 | CHE” LK NAYAK GENERAL
SV 423/2025
19/2025(05.04.2025 |"ELC)~ B K MOHARANA |GENERAL
5618/2025
WP (C) - WRIT
)
21/2025(05.04.2025 |00 oo M KAR GENERAL ERANCH-
RVWPET- CIVIL
)
25/2025(05.04.2025 o0 0o |G C BARIK GENERAL REVISTO
WP (C) - WRIT
)
28/202505.04.2025 |00 KK NATH GENERAL BRANCH-—
WP (C) - WRIT
31/2025(05.04.2025 |10’ o |S K MOHANTY |GENERAL BRANCH-—
MACA- MISC.
34/2025(05.04.2025 K K NATH GENERAL APPEAL
566/2024
SEC.
MATA- FIRST
38/2025(05.04.2025 ;070 B PALAI GENERAL ADDEAL
39/202505.04.2025 | REAT P K MISHRA |GENERAL
SUE. 242/2010
SA- SECOND
11/2025(05.04.2025 |70 L oo [P K MISHRA |GENERAL EDEAL
MACA-
14/2025(05.04.2025  So00  o|S SWAIN GENERAL
ABLAPL-
17/2025(05.04.2025 [ S0 B TRIPATHY |GENERAL
WP (C) - WRIT
18/2025(05.04.2025 g oo%- 0, [P K MISHRA  |GENERAL ERANCH-
_ MACA- MISC.
52/2025|05.04.2025 P K MISHRA |GENERAL APPEAL
704/2022
SEC.
_ CMAPL-
55/202505.04.2025 2570 S MALLICK GENERAL
_ ABLAPL-
57/2025(05.04.2025 [0 o N K SATAPTHY |GENERAL
MACA- MISC.
59/2025|05.04.2025 N K SATAPTHY GENERAL APPEAL
688/2020
SEC.
) WP (C) - MANOJ KUMAR o WRIT
57/202505.04.2025 | go000 0o |oa GENERAL Order Dtd. 2025-04-02 BRANCH-
] CRLREV- CRIMINA
59/202505.04.2025 | 2700 H K BHOL GENERAL EEVISTO




/5/2025

05.

04

.2025

WP (C) -

MANOJ KUMAR

GENERAL

Order Dtd.

2025-04-02

9038/2025 |PANI
17/2025(05.04.2025  [go e PROT KOMAR opngrar Order Dtd. 2025-04-02 e
18/2025 |05.04.2025 ?8253;2024 fiE?J KUMAR | cENERAL Order Dtd. 2025-04-04 BATL-1
30/2025105.04.2025 255§§624 g;ggéSTHIR GENERAL gigiiigzié,ziiz;ii;,Misc.case,
36/2025(05.04.2025 |10 G0 ITUDITSTRIR opngrar Order Dtd. 2025-04-05 et
)7/2025 [05.04.2025 ?gégg;2015 ﬁégAiiﬁgiLI GENERAL Order Dtd. 2025-03-27 iy
12/2025(05.04.2025 222252625 A. MOHANTY |GENERAL Order Dtd. 2025-05-14
14/2025(05.04.2025 222?53625 iéliATHY GENERAL Order Dtd. 2025-04-03
5/2025(05.04.2025 22?252625 S nTsy GENERAL Order Dtd. 2025-04-03
7/2025(05.04.2025 ?22252625 iéIEATHY GENERAL Order Dtd. 2025-05-14
8/2025(05.04.2025 22?53;024 iéIEATHY GENERAL Order Dtd. 2025-04-04 BATL-2
5/2025(05.04.2025 f§g§;4 A T NAYAK  |GENERAL
16/2025 (05.04.2025 ?2;@5;625 Ei;iioiAHIL GENERAL Order Dtd. 2025-05-06 BAIL-1
8/2025(05.04.2025 22??52625 R. B. MISHRA |GENERAL Order Dtd. 2025-03-28
59/2025 [05.04.2025 ?2??53;024 B. DAS GENERAL Order Dtd. 2024-12-16
50/2025|05.04.2025 ?52552624 N SAHOO GENERAL Order Dtd. 2024-08-05 BATL-1
$1/2025(05.04.2025 (o2 ()" ls choupHuRT |gENERAL Order Dtd. 2025-04-03 e CH.

NIC



